41 Written Answers AGRAHAYANA 27, 1902 (SAKA) Written Answers 42

(c) whether the
propose to provide additional licensed
porters commensurate with the work
load?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) No, Sir, there has
been no increase in passenger traffic
dealt with at Ghaziabag during the
year 1979-80 as compared to 1978-79.

(b) and (c). Do not arise.
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Assistance provided to 3 Medical Coj-
leges of Orisga

*473. SHR] RASABEHAR! BE-
HERA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) the amount allocated and pro-
vided to the three medica} colleges of

- Orissa during the Sth Plan:

(b) whether any amount was spent
on the creation of additional staff in
the above 3 colleges as per the pat-
tern laid down by the Indian Medical
Council;

(c) the amount spent on the cons-
truction of building in the campus of
the three medica)] colleges; and

(d) the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR]l B.
SHANKARANAND): (a) The three
medical colleges are under the Gov-
ernment of Orissa. An outlsy of
Rs. 255.90 lakhs was approved for
these three colleges by the Planning
Commission under the State Health
Sector during the Fifth Five Year
Plan.

(b) to (d). The information ig
being collected and will be laid on
the Table of the Sabha.
News Item Captioned ‘‘Bonded
Workers of Trains”_

*474. PROF. P. J. KURIEN: Will
the Minister of RAILWAYS be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to an article
in Malayalam Weekly ‘Kerala
Sabdam’, captioned ‘Bonded Workers
of Trains’;

(b) what measures Governmen!
propose to take to improve the condi-
tions of these canteen-bearers: -
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(c) the total number of cu'ateen
bearers regularised and otherwise;

(d) what are the service conditions
for canteen-bearers; and

(e) whether Government propose
to take steps to regularise al] the
canleen-bearers having more than
two years experience?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (e). Yes. The
Commission-bearers are not railway
employees but are paid commission
on the sales effected by them. The
question of giving them regular em-
ployment wag considered in a Depart-
mental Counci] Meeting and it was
decided to give them regular em-
ployment in Class IV in a phased
manner.

On the Southern Railway 236 com-
mission-bearers were given regular
employment in Clasg IV in the first
phase. 365 more bearers will be
brought on to regular Class IV scales
of pay, and screening iy in progress
for this purpose.
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Declaration of Roads as National
Highwayd in Maharashtra

*476. SHRI A. T. PATIL: Will the
Minister of SHIPPING AND
TRANSPORT be pleased to lay a
statement showing:

(a) what was the target in Road
Development Plan fixeq for Maha-
rashtra for declaration of new Na-
tional Highways and to what extent
ig it fulfilled as on 31st October, 1980;
and

(b) how many roads and with what
length are suggested by Government
of Maharashtra fer declaration of
new National Highways and how
many of them have been so dec-
lared upto 31st October, 1980.

THE MINISTER OF STATE IN
THE MINISTER OF SHIPPING AND

TRANSPORT (SHRI BUTA SINGH):

(a) and (b). Presumably, the Mem-
ber is having in mind the proposals





